
BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 555/2024 

 
 
 NEWS ITEM TITLED "INDIA LOST 2.33 MILLION HECTARES OF 

TREE COVER SINCE 2000 GLOBAL FOREST WATCH" APPEARING 

IN THE INDIAN EXPRESS DATE 13.04.2024.  

 

WITH 

 

ORIGINAL APPLICATION 20/2025 

 

NEWS ITEM TITLED “ASSAM’S FORESTS SHRINK BY 83.29 SQ KM 

IN JUST TWO YEARS REPORT” APPEARING IN THE 

ASSAMTRIBUNE.COM DATED 22.12.2024 

 

INDEX 

S.NO  PARTICULARS PAGE 
NO.  

1.  RESPONSE ON BEHALF OF RESPONDENT NO. 30, 

STATE OF  UTTAR PRADESH IN COMPLIANCE 

WITH ORDER DATED 29.01.2026 BY THE 

HON’BLE TRIBUNAL  

 

 

2.  A COPY OF THE REPORT OF THE ADDITIONAL 

CHIEF PRINCIPAL CONSERVATOR OF FORESTS, 
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PLANNING AND AGROFORESTRY, LUCKNOW IS 

BEING ANNEXED HEREWITH AS ANNEXURE-1 

 
 

 

THROUGH COUNSEL 

 

BHANWAR PAL SINGH JADON 
STANDING COUNSEL FOR THE STATE OF U.P. 

EMAIL-bhanwar09jadon@gmail.com  
 

 

Date: 25.04.2026 

Place: NOIDA 
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ANNEXURE-1772
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